Title: Reported incident of a bomb blast on the railway line in Rohtas, Bihar.
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MR. SPEAKER: The Speaker cannot take a decision. | can only allow you to make your submission. | am trying to
allow all of you. You have given a notice on a similar matter. He has also given a notice. Therefore, | have called
him. You make your submission. Both of you want a proper investigation. The Government is here.

...(Interruptions)

MR. SPEAKER : It is for the Government to take a decision. | cannot take a decision.
...(Interruptions)

MR. SPEAKER : | wish | had that power to make some appointments.
...(Interruptions)

MR. SPEAKER : Thank you for your cooperation.
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MR. SPEAKER : Very well, we will take up Item No. 19, Calling Attention. Shri Ajay Maken.
...(Interruptions)

MR. SPEAKER : The other Members may give notice for tomorrow.



